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THE HIRE-PURCHASE (REPEAL) ACT, 2005

No. 31 o 2005
[23rd June, 2005.]

AnAct to repeal the Hu'e-purchase Act 1972

BE it enacted by Parllament in the Frfty -sixth Year of the Republrc of Indra ‘as
follows:— . . .

1. This Act may be called the Hrre-purchase (Repeal) Aet 2005 T Shorttltle

2. The Hire- Purchase Act 1972 1s hereby repealed - ' ' Repeal of Act
_ o SIS PSR T e I, 26:0£.1972.
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